
CENTRAL ADMINISTRATIVE TRIBUNAL

PRINCIPAL BENCH

C.P. No. 5 of 2003

IN

O.A. No.1365 of 2001

New Delhi,, this the 28th day of May, 2003

HON'BLE SMT. LAKSHMI SWAMINATHAN, VICE CHAIRMAN (J)
HON'BLE SHRI C.S. CHADHA, MEMBER (A)

1 . Mrs. Sara Kutty
Wife of shri

Aged about years
Resident of D-378, MIG Flats,
Pratap Vihar, Ghaziabad.

2. Mr. Virendra Pal

■  Son of Shri Mai khan

Aged about 48 years,
Resident of A-178, Gali No.4,
100 Fulla Road, Kabir Nagar,
De1 hi .

Si ngh

(By Advocate : Shri Rajeev Sharma)
...Petitioners

Mr. R.K. Singh
General Manager,
Northern Railway, Baroda House,
New Delhi-110001 .

(By Advocate ; Shri R.L. Dhawan)
..Respondent

ORDER (ORAL)

SMT. LAKSHMI SWAMINATHAN.UVICE CHAIRMAN (J)

Heai d butri leafFied cuUiisel i uf the paitlee i f!

CP 5/2001

2. Learned counsel for respondent submits that

the directions of the Tribunal contained in the order

dated 5.3.2001 in OA 1365/2001 ha!^ been complied with^

with respect to promotion and fixation of pay of the

two applicants in that OA. However, Shri Rajeev

Shar ma, 1*sa( rted counsel Tor petitioners submits with

regard to the notice dated 17,4.2003, copy placed at
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MEMBER (A)

(SMT. LAKSHMI SWAMINATHAN)
VICE CHAIRMAN (J)


